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1. It is brought to the notice of lawyers, litigants & Stakeholders that the registry is uploading 
following data regarding pendency of scrutiny of cases filed in NCLT. This is to ensure 
transparency in the proceedings of the registry. 

NO 

File No. 25/02/2025-NCLT 

Is pyt faf sfeour NATIONAL COMPANY LAW TRIBUNAL 

ALL OVER INDIA SCRUTINY AND AR PENDENCY REPORT AS ON 27.05.2025 TIME 04:00 PM 
BENCH 

NAME 

NO. OF 

PENDENCY 
IN SCRUTINY 

CLERK 

APPLICATIO 

N& 
PETITIONS 

AS ON 

27.05.2025 
TIME 12:00 

PM 

NO, OF 
PENDENCY 

IN AR 

APPLICATIO 
N & 

PETITION 

27.05.2025 
TIME 12:00 

PM 

MORE THAN 
FOUR DAYS 

AS ON 

27.05.2025 

TIME 12:00 

6th Floor, Block-3, 
CGO Complex, Lodhi Road, 

faceft/New Delhi- 110003 
fafE/ Dated: 28h May 2025 

PM 

NO. OF NO. OF 
PENDENC PENDEN 

Y IN CY IN AR 

SCRUTINY APPLICAT 
CLERK ION & 

APPLICATI PETITION 
ON & AS ON 

PETITIONS 27.05.202 
AS ON 5 TIME 

27.05.202 4:00 PM 

5 TIME 
4:00 PM 

MORE 

THAN 

FOUR 

DAYS AS 

ON 

27.05.2025 
TIME 

04:00 PM 



2 

3 

4 

1 

5 

7 

PRINICIPAL 
BENCH / 

NEW DELHI 

AHMEDABAD 

ALLAHABAD 

AMRAVATI 

BENGALURU 

CHANDIGAR 
H 

CHENNAI 

GUWAHATI 

JAIPUR 

47 

46 

18 

6 

28 

18 

14 

NIL 

16 

NIL 

5 

22 

NIL 

NIL 

NIL 

NIL 

12 

MORE THAN 

3 DAYS 

MORE THAN 
15 DAYS 

MORE THAN 
3 DAYS 

MORE THAN 

2 DAYS 

MORE THAN 
3 DAYS 

MORE THAN 
4 DAYS 

MORE THAN 
5 DAYS 

ajesfs 

NIL 

MORE THAN 

3 DAYS 

NIL 

NIL 

NIL 

NIL 

NIL 

NIL 

NIL 

NIL 

NIL 

NIL 

NIL 

NIL 

NIL 

NIL 

NIL 

NIL 

NIL 

NIL 

NIL 

NIL 

NIL 

NIL 

NIL 

NIL 

NIL 

NIL 

NIL 



10 

11 

12 

13 

14 

15 

HYDERABAD 

KOLKATA 

MUMBAI 

CUTTACK 

KOCHI 

INDORE 

31 

21 

830 

20 

NIL 

24 

NIL 

363 

4 

NIL 

MORE THAN 
15 DAYS 

MORE THAN 
5 DAYS 

MORE THAN 

28 DAYS 

MORE THAN 

2 DAYS 

MORE THAN 

14 DAYS 

NIL 

NIL 

NIL 

819 

NIL 

NIL 

NIL 

2. Any inadvertent error may be brought to the notice of Registrar NCLT. 

NIL 

NIL 

369 

NIL 

NIL 

NIL 

NIL 

NIL 

MORE 
THAN 35 

DAYS 

NIL 

NIL 

NIL 

osy (Utkarsh Yadav) 
Registrar 



S NO. BENCH NAME NO. OF PENDENCY IN 
SCRUTINY CLERK  

APPLICATION & 

PETITIONS AS ON 

27.05.2025 TIME 12:00 

PM 

NO. OF PENDENCY 
IN AR   

APPLICATION & 

PETITION  

27.05.2025 TIME 

12:00 PM 

MORE THAN FOUR DAYS   
AS ON 27.05.2025

NO. OF PENDENCY IN 
SCRUTINY CLERK  

APPLICATION & 

PETITIONS AS ON 

27.05.2025 TIME 4:00 

PM 

NO. OF 
PENDENCY IN AR   

APPLICATION & 

PETITION  AS ON 

27.05.2025 TIME 

4:00 PM 

MORE THAN 
FOUR DAYS AS 

ON    

27.05.2025 

TIME 04:00 PM

1 PRINICIPAL BENCH / 
NEW DELHI 

47 NIL MORE THAN 3 DAYS NIL NIL NIL

2  AHMEDABAD 46 5 MORE THAN 15 DAYS NIL NIL NIL

3 ALLAHABAD 18 22 MORE THAN 3 DAYS NIL NIL NIL

4 AMRAVATI 6 1 MORE THAN 2 DAYS NIL NIL NIL

5 BENGALURU 28 NIL MORE THAN 3 DAYS NIL NIL NIL

6 CHANDIGARH 18 NIL MORE THAN 4 DAYS NIL NIL NIL

7 CHENNAI 14 NIL MORE THAN 5 DAYS NIL NIL NIL

8 GUWAHATI NIL NIL NIL NIL NIL NIL
9 JAIPUR 16 12 MORE THAN 3 DAYS NIL NIL NIL

10 HYDERABAD 31 24 MORE THAN 15 DAYS NIL NIL NIL

11 KOLKATA 21 NIL MORE THAN 5 DAYS NIL NIL NIL

12 MUMBAI 830 363 MORE THAN 28 DAYS 

819 369

MORE THAN 35  
DAYS 

13 CUTTACK 2 9 MORE THAN 2 DAYS NIL NIL NIL

14 KOCHI 20 4 MORE THAN 14 DAYS NIL NIL NIL

15 INDORE NIL NIL NIL NIL NIL NIL

ALL OVER INDIA SCRUTINY PENDENCY REPORT AS ON 27.05.2025 TIME 04:00 PM



























S.No. 

1 

Jurisdication 

Court-1 Principal Bench 

NATIONAL COMPANY LAW TRIBUNAL 
PRINCIPAL BENCH 

Details of Pendency in Court Log In 
as on 27.05.2025 

Pendency in Court Log No. of Days 
In Petition Petition Pending 

Nil Nil 

Pendency in Court 
Log In Application 

Nil 

No. of Days Application 
Pending 

Nil 

29/5|4 

(Meenakshi Parmar) 
Court Officer 

Principal Bench 









NATIONAL COMPANY LAW TRIBUNAL
NEW DELHI BENCH

DIVISION BENCH -V As on 27.05.2025 time 5:00 PM

Fresh Case Listing NIL

Supplementary List NIL

Scrutiny AR and Listing NIL

Manish Menon
Court Officer

NCLT Bench-V







S. No. 

2 

Total 

PENDING STATUS OF SCRUTINY AND LISTING OF PETITIONS AND APPLICATION (AS ON 27.05.2025) 

Pending for Pending 
scrutiny scrutiny 
(Petition and Login 
Application) 
Scrutiny Clerk 
Log in 

IAs: 

National Company Law Tribunal Ahmedabad 

Petitions: 04 Petitions: 00 

00 

04 

IA: 

for Pending for case Pending for Pending for Pending 
(AR) number listing (petition) listing 

generation (AR) allocation Court Login 
Login (Registrar 

Login) 

00 

00 

Petitions: 00 

IAs : 

Bench vacation from 19.05.2025 to 30.05.2025 

00 

00 

From 01.05.2025 to 27.05.2025 total Petitions e-filed are:48 

Court 

Due 
vacation 

done 
Due 
vacation 

done 

From 01.05.2025 to 27.05.2025 total lAs e-filed are :109 (Total: 157) 

to C-1:00 
not 

to C-2:04 
not 

04 

(Application) 
Court Login 

C-1: 14 

C-2: 11 

25 

DEPUTY REGISTRAR 

for Total pendency 





SL 

No.
Bench 

Pending for 

scrutiny (Petition 

& Application 

SCRUTINY CLERK 

LOG IN)

Pending for scrutiny 

(AR) ASST 

REGISTRAR LOG IN

Pending for case 

number generation 

(AR) ASST 

REGISTRAR LOG IN

Pending for court 

allocation 

(REGISTRAR LOG 

IN

Total 

Pendency

1
Bengaluru 

Bench 
Applications -00 Applications - 00 Applications - 0 Applications - 0

2
Bengaluru 

Bench 
Petitions - 00 Petitions - 00 Petitions - 0 Petitions - 0

SL 

No.
Section E-filed Defective Registered

1 7 5 6 10

2 9 5 9 10

3 94 0 1 0

4 95(1) 6 12 5

16 28 25

Sd/-

Assistant Registrar 

(Bengaluru Bench)

IBC pendency cases from 28.04.2025 to 27.05.2025 

Total 

NATIONAL COMPANY LAW TRIBUNAL, BENGALURU BENCH  (PENDENCY LIST) From 28.04.2025 to 27.05.2025

0



         NCLT CHANDIGARH 

Scrutiny Report at various stages 

Position of Scrutiny in different log in at 4.00 pm on 27.05.2025 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

                   (P.K. Tiwari) 

              Designated Registrar 

 

Sr.No. Bench Pending for 
scrutiny 
(Petition & 
Application 
Scrutiny Clerk 
Log In) 

Pending for 
scrutiny (AR) 
Asst. Registrar 
LOG IN 

Pending for 
listing (Petition) 
Court Log in 

Pending for 
listing 
(Application 
Court Log in) 

Total 
Pendency 

1 Chandigarh Applications 4 
(Filed on 
27.5.2025) 
 
Petition 1 
(Filed on 
27.5.2025) 
 
 

Applications 0 
 
Petitions 0 
 
 

0 0  
 

 5 
Applications 
and 1 Petition 

PRADYUM
NA KUMAR 
TIWARI

Digitally signed by 
PRADYUMNA 
KUMAR TIWARI 
Date: 2025.05.28 
13:47:52 +05'30'







S No. AR login Listing 

1 0 15 (pending)

 NCLT JAIPUR BENCH 
As on Date 27.05.2025 (up to 4:00 pm)

0

Scrutiny login 



S.No 

1 

2 

NCLT-Hyderabad Bench 
Scrutiny Report 

Position of scrutiny in different Log in at 4.00 pm on 27.05.2025 

Bench 

Hyderabad 
Bench 

Case Type 

ÁSsistant Registrar(AR) 

Petition 

Application 

Pending for 
Scrutiny(Clerk 
Login) 

NIL 

Total 

07 

Pending for 
Scrutiny (AR 
Log in) 

NIL 

01 

Pending for 
Listing 
(Court Log 
in) 

NIL 

NIL 

Total 

Pendency 

NIL 

Deputy Registrar(DR) 

08 

08 

2 slosey 





NATIONAL COMPANY LAW TRIBUNAL, CUTTACK BENCH ( PENDENCY LIST) as on 27.05.2025 

 

 

 

SL No. 

 

Pending for 
scrutiny (Petition 

& Application 
SCRUTINY CLERK 

LOG IN) 

Pending for scrutiny 

(AR) ASST 

REGISTRAR LOG IN 

Pending for case 

number generation 

(AR) ASST 

REGISTRAR LOG IN 

 

Pending for court 

allocation  

Court LOG IN 

 

 

1 

 

Applications - 0 

 

 

Applications - 0 

 

 

Applications - 0 

 

 

Applications - 0 

 

2 

 

          Petitions - 0 
 

Petitions - 0 
 

Petitions - 0 
 

Petitions - 0 

 





NATIONAL COMPANY LAW TRIBUNAL 

INDORE BENCH 

 

REPORT ON SCRUTNY STATUS AS ON DATED 27.05.2025 TIME 4:00PM   

 

01. Scrutiny Login – Nil 

02. AR Login – Nil  

03.  Listing - Nil 

 

Regards, 

Sd/- 

P. K. Mishra 

(Dy. Registrar) 

NCLT, Indore 


